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$~105 to 110 

* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

%      Date of Decision: 29
th 

January, 2025 

+  CONT.CAS(C) 125/2025 & CM APPL. 5286/2025 

 SACHIN 

.....Petitioner 

Through: Mr. Nitin K. Gupta, Mr. P. Vyas and 

Mr. Pankaj Bhatt, Advocates. 

    versus 

 

 NITESH KUMAR MISHRA 

.....Respondent 

    Through: Mr. Vineet Dhanda, CGSC with Mr. 

Saksham Sethi, Ms. Shweta 

Shanoilya, Advocates and Mr. 

Ravindra Singh, Asst. Director of 

NYKS for UOI.  

 

+  CONT.CAS(C) 126/2025 & CM APPL. 5287/2025 

 VINAY MALIK & ORS. 

.....Petitioner 

Through: Mr. Nitin K. Gupta, Mr. P. Vyas and 

Mr. Pankaj Bhatt, Advocates. 

    versus 

 

 NITESH KUMAR MISHRA 

.....Respondent 

Through: Mr. Vineet Dhanda, CGSC with Mr. 

Saksham Sethi, Ms. Shweta 

Shanoilya, Advocates and Mr. 

Ravindra Singh, Asst. Director of 

NYKS for UOI. 

  

+  CONT.CAS(C) 127/2025 & CM APPL. 5288/2025 

 SHALU 

.....Petitioner 

Through: Mr. Nitin K. Gupta, Mr. P. Vyas and 
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Mr. Pankaj Bhatt, Advocates. 

    versus 

 

 NITESH KUMAR MISHRA 

.....Respondent 

Through: Mr. Vineet Dhanda, CGSC with Mr. 

Saksham Sethi, Ms. Shweta 

Shanoilya, Advocates and Mr. 

Ravindra Singh, Asst. Director of 

NYKS for UOI. 

  

+  CONT.CAS(C) 128/2025 & CM APPL. 5289/2025 

 RAGHAV 

.....Petitioner 

Through: Mr. Nitin K. Gupta, Mr. P. Vyas and 

Mr. Pankaj Bhatt, Advocates. 

    versus 

 

 NITESH KUMAR MISHRA 

.....Respondent 

Through: Mr. Vineet Dhanda, CGSC with Mr. 

Saksham Sethi, Ms. Shweta 

Shanoilya, Advocates and Mr. 

Ravindra Singh, Asst. Director of 

NYKS for UOI. 

  

+  CONT.CAS(C) 129/2025 & CM APPL. 5290/2025 

 MAHAK 

.....Petitioner 

Through: Mr. Nitin K. Gupta, Mr. P. Vyas and 

Mr. Pankaj Bhatt, Advocates. 

    versus 

 

 NITESH KUMAR MISHRA 

.....Respondent 

Through: Mr. Vineet Dhanda, CGSC with Mr. 

Saksham Sethi, Ms. Shweta 

Shanoilya, Advocates and Mr. 
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Ravindra Singh, Asst. Director of 

NYKS for UOI. 

+  CONT.CAS(C) 130/2025 & CM APPL. 5291/2025 

 JYOTI DAHIYA 

.....Petitioner 

Through: Mr. Nitin K. Gupta, Mr. P. Vyas and 

Mr. Pankaj Bhatt, Advocates. 

    versus 

 

 NITESH KUMAR MISHRA 

.....Respondent 

Through: Mr. Vineet Dhanda, CGSC with Mr. 

Saksham Sethi, Ms. Shweta 

Shanoilya, Advocates and Mr. 

Ravindra Singh, Asst. Director of 

NYKS for UOI.  

 

 CORAM: 

 HON'BLE MR. JUSTICE MANOJ JAIN 

    J U D G M E N T (oral) 

 

1. These are six connected petitions and according to learned counsel for 

the petitioners, this Court has already dealt with similar matters and has 

issued certain directions in those contempt petitions on 23.01.2025. It is 

submitted that the position in the present contempt petitions is also same and 

similar as all the petitioners herein have, though, been issued appointment 

letter but these are only paper formalities as they have not been given any 

posting, despite completion of requisite formalities. 

2. Learned counsel for the respondent i.e. Director General, Nehru Yuva 

Kendra Sangathan (NYKS) appears on advance notice and submits that let all 

the petitioners in the present bunch of contempt petitions report to their Head 

Office situated as 4- Jeevan Deep Building, Ground Floor, Sansad Marg, New 

Delhi, Delhi-110001 on 31.01.2025 at 11:00 A.M. He submits that if 
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procedural formalities are completed by them, needful shall be done 

positively within further three working days. 

3. Such statement is taken on record. 

4. The present petitions stand disposed of in aforesaid terms. 

5. Order dasti, under the signatures of the Court Master. 

 

 

 

(MANOJ JAIN)                                                             

JUDGE 

JANUARY 29, 2025/ss 
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